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ANNOUNCEMENT RE. PANEL OF 

VICE-CHAIRMEN 

THE DEPUTY CHAIRMAN : II is a practice 

Since il amounts to a Money Bill, in whatever 

form the Lok Sabha has sent us, we are doing it in 

the same manner. 

Before I adjourn the House till 2.30,1 have to 

announce the new Panel of Vice-Chairmen. The 

Chairman has nominated the following Members : 

Miss SH raj Khaparde, Syed Sibtey Razi Shri V. 

Narayanasamy, Shri Satish Agarwal, Shrimati 

Kamla Sinha and Shri Md. Salim Three out of the 

six are new. 

THE DEPUTY CHAIRMAN : I would defi-

nitely. Since the Chairman has announced a new 

Panel, it does not mean that the previous Panel did 

not work well. Because there is a certain time for 

every Member to work on the Panel of Vice-

Chairmen, that is the reason why there has been a 

change off and on. But I must thank those three 

Members who have served on the Panel and who 

are now being changed. They have been very 

helpful to ru n this House. We will miss them and 

off and on we might require their service as the 

House needs. I hope the House will cooperate 

with the other three members who have been 

appointed. They are all senior members and Sober 

Members I think hardly anybody who gives 

trouble to the Chair is here just now, but I do hope 

that everybody will cooperate. 

 

SHRI V. NARAYANASAMY (Pondicherry): 
Mathur Saheb, you have raised this matter on 
Friday. You have raised this matter today also. 
The Prime Minister has replied to your point very 
clearly. In spite or that, you are not satisfied ? 

 

THE DEPUTY CHAIRMAN: Now the House 

is adjourned till 2.30 P.M. for lunch. 

The House then adjouned at 
thirty-one minutes past one of the 
clock. 

The House then reassembled after lunch at 
thirty-two minutes past two of the clock, THE 

V1CE-CHAJRMAN(SHRI SATISH AGARWAL) in 

the Chair. 

SHRI V. NARAYANASAMY: Welcome, Mr 
Vice-Chairman, Sir. 

THE VICE-CHAIRMAN (SHRI SATISH 

AGARWAL): Thank you very much. 

 

1. THE BUDGET (RAILWAYS), 1994-95, 

2. RESOLUTION APPROVING RECOM-

MENDATIONS IN PARAS 27,28,29,30,31 

AND 34 OF FIFTH REPORT OF 

RAILWAY CONVENTION COMMITTEE, 

MM, 
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3. THE APPROPRIATION (RAUWAYS) NO. 2 

BILL, 1994 AND 

4. THE APPROPRIATION (RAIUVAYS) NO. 3 

BILL, 1994.—CONTD. 

  



273 The Budget (3 May, 1994] (Railways). 1994-95 274 

 

"There ate 509 cases at the end of the 
year under report in which the Com-
mission having advised initiation of 
major penalty proceedings aga inst the 
suspect public servants had advised the 
departments concerned to approach the 
Commission for nomination of CDIs as 
IOs if me charged officers, in reply to 
the charge-sheets. had denied the 
charges levelled against them." 

"List of organisations who are yet to 

approach the Commission for nomi-

nation of CDIs for appointment as 

IOS—cases pending for more than six 

months... " 

"List of case pending with the orga-

nisations for implementation of CVC's 

advice—In the Minsitry of 

18—27 RSS/95 

Railways, for first stage advice, the 
pending cases are 297 and for second 
stage advice, there are 109 cases 
pending." 

"To improve the quality of service to the 

customer and for that to plan and provide 

inter-model services combining the 

advantages of rail and road transport." 
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'Tor the work of extension of Loops at Jatinga 

on 1MG-BPB Section of N.F. Railways, the 

sstimated cost of Rs. 24.50 lakhs was based on 

market rates However, the contract was warded 

at a much higher cost of Rs. 3*. 63 sakhs 

without any futher item-wise market taate 

rtfllysis to ascertain the reasonableness of the 

high tender." 
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THE VICE-CHAIRMAN (SHRI SATISH 

AGARWAL): Mr. Rahman Khan 

AN HON. MEMBER: This is his maiden 

speech. 

THE VICE-CHAIRMAN (SHRI SATISH 

AGARWAL): Let us welcome the hon. member 

on his maiden speech. 

SHRI K RAHMAN KHAN (KARNATAKA) : 

Sir, can I come to the front and speak? 

THE VICE-CHAIRMAN (SHRl SATISH 

AGARWAL): You can Hon Meuibere of this 

House are very generous. 

SHRI K RAHMAN KHAN Mr Vice-Chairman. 

Sir, thank you very much fot providing me an 

opportunity to speak on the Railway Budget. 

THE VICE-CHAIRMAN (SHRI SATISH 

AGARWAL): No need to ihank. I am iiere only 

for that purpose. 

SHRI K RAHMAN KHAN : This is my maiden 

speech I thank you for welcoming me on my 

maiden speech. 

Sir, the Indian Railways play a very dynamic 

to'n in the economic growth of the country. Pro-

bably. ( am not wrong when I say that the Indian 

Railway net-work is the largest in the world. The 

Indian Railways which havs a history of tr.ore than 

a century, h ave created another new history of 

gauge conversion. This gauge conversion should 

I>e considered as a historic act bees use. probably, 

ours is the only country in the wurld which as 

having a multi-gauge system. On she imt si'i'f, we 

have a large network of railways. On 
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the other side, we have a multi-gauge system which 

creates transport bottlenecks. Now, the decision 

taken by the Government to have a uniform gauge, 

or, what we call now as a uni-gauge system, is a 

historic act and the whole country should welcome 

this. Our hon. Prime Minister, Shri P.V. Narasimha 

Rao, and the hon. Railway Minister, Shri OK. 

Jaffer Sharief, would go down in the history of 

Railways for having taken such an important step, 

for having played such a historic role, in the matter 

of gauge conversion. 

The Budget presented by the hon. Railway 

Minister has projected a number of positive 

developmental activities. As the hon. Minister 

himself had admitted in his Budget Speech, the 

Railways need structural changes; the Railways 

need organisational changes. These changes are 

needed in order to see that the Railways play a 

very useful and a dynamic role in the future 

development of the country. The hon. Minister has 

rightly said that the Railways have the potentiality, 

the capability and also the resources. 

Another important feature of the Budget is the 

less dependence of the Railways on the budgetary 

support, on the support from the General Finance, 

Railways being a commercial organization, it has 

to generate its own resources; it has to be a vibrent 

organization and it has to find its own resources. I 

am happy that the Minister has given a correct 

direction and railways are moving in that direction. 

And it is revealed not only by the payment of 

dividend by the railways on the overall investment 

but also by the slashing down of the budgetary 

support to the railways. But nowhere have the 

developmental activities been curtailed. 

Sir, what is important now is that the railways 

has to lake note of the fall in revenue. Why is there 

a fall in the revenue ? I feel that merely attributing 

the fall in revenue to some of the causes which 

have obstructed the progress of railways during one 

or two years is not siiffs-cient The actual revenue 

from goods traffic and passenger traffic has to be 

properly assessed. Even the Standing Committee 

report has indicated that there is no proper 

assessment or survey of the potentiality of the 

traffic which the railways can handle with the 

infrastructure it has $jot Today they may be 

moving 35(i—400 million tonnes of goods traffic. 

But what the total requirement is and also the 

amount of traffic that is moved through road 

transport hwve to be assessed. I feel that a detailed 

survey is very 

essential with regard to the potential, and then only 

the railways will be able to project their 

requirements and plan for the coming 15—20 

years. 

Sir, one historic step taken by the railways in 

this direction is gauge conversion. The next step. I 

feel, is that the railways should take up doubling of 

the track. Now the movement of goods is restricted 

because of the single track. In this age of 

competition, those who want to transport their 

goods will naturally look to quicker means of 

transport. That is the reason why today road 

transport has increased ten-fold compared to the 

last ten years. So, the total goods movement by 

road has to be assessed. Also, the percentage of 

increase of movement of goods by road transport 

and rail transport, both, have to be assessed. 

Sir, from the public point of view also, it is very 

essential that the Railways should take up the 

major burden of the goods traffic because our 

roads are becoming too busy. Now our roads arc 

too congested, with the result that there are a lot of 

accidents on the roads, and a lot of human 

resources are being lost because of the accidents on 

the roads. We cannot afford to increase the traffic 

on our roads. It is very important that we invest 

some amount in increasing the track and doubling 

the railway lines. It is also very important that we 

should increase the goods movement 

Sir. the passenger revenue also constitutes hardly 

25 per cent of the total railway revenue. There is 

also a lot of potentiality in the passenger traffic 

also. As the hon. Member has rightly pointed out, 

you should attract the passenger traffic. Now 

people choose the mode of transport so that they 

can go to their destinations early and also 

comfortably. There is a lot of potentiality in this. 

The passenger traffic can also be increased. 

Here comes the question of infrastructure. The 

Railways have the infrastructure. The question is 

whether the existing infrastructure is being 

properly made use of. My finding from various 

reports is that the Railways are not able to make 

use of either the coaches or the wagons and that 

there is a lot of idle capacity with the Railways. 

This idle capacity is definitely going; to increase 

the cost of operation. The Railways should assess 

the idle capacity with them and see how best the 

idle capacity can be made use of. I am happy to 

note that the hon. Minister, while speaking in a 

function, has admitted this. I 
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quote the Minister 

"I do not know what I should say. We have 

surplus manpower, sufficient assets and 

also demand for services. Still 1 an; 

confused about what to do and how to 

tackle the problems. In the wake of tech-

nological advance, our requirement 

becomes different." 

He said that he had told the Board to formulate 

a policy in the light of the problems. He has 

further said : 

"Money earned is invested on wagons. 

coaches, racks, New lines and other things. 

But, when we allow our coaches, racks and 

wagons to lie idle in the yards, how can 

they earn revenue for the Government ?" 

This is the direction of the Minister. He has 

railed the Railway administration as "confusing 

and complicated." I am quoting the Minister. 

These are not my words. He said that the 

anomalies in the system should be corrected 

immediately. I am sure. Sir, when the Minister 

himself feeis this, then, there will be a correct 

direction to the Board, and that correct direction, I 

am sure, will result in the development of the 

railways. 

Sir, another important factor is that the railway 
has become a very big network. 

From Kashmir to Kanyakumari and from East 

to West it is a very big network and the Railway 

Administration itself is not able to have an overall 

control over the day-to-day administration of the 

entire railways of course, there is a well-knit 

Railway organisation right from the Chairman of 

the Railway Board up to the Zonal and Divisional 

level, but what is required is to ensure how such a 

big organisation is able to undertake the 

monitoring work. The Railway is divided into 9 

zones. If you include its production units these 

may be 14 or 15. These zones should be made 

accountable. We are not aware at what level they 

are exercising the accountability. That is why the 

Standing Committee of Parliament on Railways 

has said that there should be a performance 

Budget and h should be presented before the 

Parliament. Here I would urge upon the Railways 

to make each zone as a profit-making centre. It 

should not forget that the Railway is a commercial 

organisation and it should work on commercial 

principles 

I have some suggestions to make to the 

Railways. If we have to adjust ourselves to the 

new economic policy of liberalisation and 

globalisation and ending the subsidies we have i» 

have structural changes. There is a need to 

rationalise the activities of the Railways and then 

create a self-supporting financial status within the 

organisation. It should see that its organisational 

system yields positive results. If it does not, resort 

to organisational restructuring. Every one of us is 

talking of scarcity of resources and that we have 

to conserve the resources. In order to do that, there 

is a need to have financial discipline. Every 

expenditure to be incurred must undergo financial 

discipline. Moreover, the Railways must have a 

corporate mission and should have a manpower 

planning. It has plenty of manpower numbering 

about 1.7 million people. They also have the 

necessary infrastructure. So, the manpower has to 

be planned. Besides, a proper information system 

has to be brought about. There is a need for 

optimisation of existing assets. The assets that the 

Railways are having are not being properly 

utilised. 

Sir, another aspect which I would like to touch 

upon is the production units of the Railways. The 

production units are to be run on commercial lines 

like any other production unit. As you know, Sir, I 

am a new Member and I had little access to the 

various publications of the Railways. But 

whatever I have seen in the reports submitted to 

the Parliament, the production units-whether it is 

the Wheel and Axle plant in Bangalore or the Rail 

Coach Factory at Kapurthala—should work as 

commercial units. Their balance sheets are to be 

published separately. Their profit and loss 

accounts should be made available to the 

Parliament. Their profitability has to be judged. 

Of course, they have submitted a balance sheet of 

the entire organisation, the profit and loss account 

of everything. But they have not indicated which 

unit is working profitably and which unit is not 

working profitably. May be the figures are 

available with the Railways. But those aspects 

have to be made very clear. There should be total 

transparency in the system. 

Sir, coming to the passenger amenities, it is 

essential to improve them. I fully agree with the 

hon. Member that when a passenger pays money, 

he expects from the Railways certain minimum 

service. Today, the First class coaches are really 

in a very bad shape. They need a lot of changes. 

No doubt from the Minister's Budget speech it can 

be seen that he is very keen to 
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improve passenger amenities. But the fact of the 

matter is that the entire funds made available for 

passenger amenities have not been fully utilised. I 

would like to know the reason for this. This is one 

area where priority should have been given. I am 

sure this will be taken note of and improvement of 

passenger amenities will be given greater 

emphasis. 

Sir, it is necessary that gradually the Railways 

have to reorganise the bureaucratic structure of the 

entire system. A definite corporate objective has to 

be evolved. They should introduce zero-based 

budgeting, performance budgeting and analyse it 

periodically. They should introduce management 

information system at the decentralised level, at 

the Zonal level and at the Divisional level. Then, 

they will introduce commercial accounting 

policies including preparation of commercial 

accounts. No doubt the Railways are a service 

organisation. They are rendering service. 

Yet, they are a commercial organisation. The 

Railways are collecting charges for their services. 

So, this organisation cannot be treated as a social 

organisation. This is not part of the Government 

where one department collects the revenue and 

provides it forspending on services. This 

organisation charges for the services rendered by 

it So, it is a commercial activity. They will have to 

have their accounting principles totally on a 

commercial basis so that they will be able to 

generate their own resources. This system was 

introduced in 1924-29 when the Railway Budget 

was separated from the General Budget From that 

time onwards, the same convention has been 

followed. This is, probably, the only instance in 

the world when a commercial organisation, the 

Railways, projects a Budget and not its 

performance accounts. This is a commercial 

organisation like any other commercial 

organisation and it will have to be treated as such. 

There is need for a total change in the entire 

approach. (Interruptions). 

THE VICE-CHAIRMAN (SHRI SATISH 

AGARWAL): After hearing you, I am convinced 

that you have done your home work very well. 

You cannot say that you did not have access to 

reports. 

SHRI K. RAHMAN KHAN: The total 

investment of the Railways is around Rs. 40,000 

crores. There is one area where I would like to 

make a suggestion. On going through their 

balance-sheet I find that there is no mention as to 

how much scrap the Railways are holding. 

What is the total stock which has been removed ? 

What is the value of that stock ? Even when they 

dispose of it how are they going to treat the value 

of the scrap in their accounts ? It has not been 

exhibited What is the total quantum of the rolling 

scrap which has a value ? The scrap has a value 

and anything which has a value has to be 

exhibited in the accounts of the Railways, either in 

their inventory or as scrap stock This has to be 

taken note of. 

To conclude, I have no doubt that the Railways 

will continue to play a major role in the economic 

growth of the country. The next priority of the 

Railways should be the doubling of the track Then 

come the priorities of providing more passenger 

amenities, increasing the movement of traffic on 

the rails and assessing, by proper survey, the total 

capacity of the traffic available which they can 

transport through the Railways. 

Thank you very much for providing me this 
opportunity. 

 

THE MINISTER OF CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC DIS-
TRIBUTION (SHRI A K. ANTONY):The 
Railway Minister has gone to the other House to 
make a statement. I am noting down the points. 

THE VICE-CHAIRMAN (SHRI SATISH 
AGARWAL): It is regarding the unmanned level 
crossing accident. He has got the permission. I do 
not think there can be any technical objection. 
Shri Shankar Dayal Singh to continue. 
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€—An increase in the fare ami freight is (he ritual 

of every year's Rail Ruily?t. 
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THE MINISTER OF RAILWAYS (SHRI <"'. 

K. JAFFER SHARIEF):No World Bank official 

has said like this. 

 

"The non-official advisor of the Railway 

Minister further suggested that there was no need 

to undertake any indepth study on the issue, thus, 

the Committee can reasonably conclude that the 

sudden shift in the policy of gauge conversion was 

made at the instance of the Railway Minister 

whose only aim was to convert certain metre 

gauge lines to broad gauge irrespective of their 

economic benefit and without waiting for any 

proper, far lass any detailed study of reports 

regarding requirements of rolling stock, traffic 

projections and other infrastructure required for 

passenger facilities and amenities, etc." 

†[ ]Transliteration in Arabic script 
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THE MINISTER OF FINANCE (SHRI 

MANMOHAN SINGH) : Where is the name of 

the World Bank official? 

SHRl M. D. SALIM : In this report itself, the 

name of the official is also given, the letter 

written to the Minister is also given in the 

appendix. But I do not want to mention it. The 

report has been printed, published and circulated 

and you can see it for yourself. It is mentioned in 

the annexure. The letter of the World Bank 

official is there, the letter written to the Minister 

is there and the observation of the Committee is 

also there. 
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THE VICE-CHA1MAN (SHRl SATISH 

AGARWAL): I wish to inform the hon. Members 

that the Railway Minister has sought my 

permission to make a statement on that question. 

If you so wish, he can make the statement right 

now. You can seek clarifications later on. 

SHRI MD. SALIM : It is now 5 o'clock. If it is 

convenient for the Minister to make the statement, 

I have no problem. I will continue later. 

†Translation in Arabic Script. 
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THE VICE-CHARIMAN (SHRI SATISH 
AGARWAL): No, no. (Interruptions) . . . 

SHRI MD. SALIM : I am not going into that 

point now. (Interruptions) .......... 

THE VICE-CHAIRMAN (SHRI SATISH 

AGARWAL): You leave that particular point and 

you seek your clarifications on that later on. You 

conclude your speech. There is another Member 

of your party yet to speak. So, you seek 

clarifications later on. You conclude your speech. 
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